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meteorological units in different States in
North-Eastern India. All meteorological
_ requirements of NE Region in the fields
of aviation, hydrometeorological input for
flood forecasting, agromet services, warn-
ing against adverse weather, climatologi-
cal information and other related services
will be provided by this Centre at
Guwabhati.

(c) and (d) Yes, Sir, it is also pro-
posed to set up a research unit in the
proposed Regional Meteorological Centre,
Guwahati. This unit will identify and take
up the Meteorogical problems with spe-
cial reference to the NE region.

Develapment of NCES in Kerala

6241. SHRI  THAYIL JOHN
ANJALOSE : Will the PRIME MINISTER
be pleased to state :

(a) the number of proposals re-
ceived by the Union Government from
the Government of Kerala for develop-
ment of Non-Conventional Energy
Sources, till date:

(b) the number of proposals ac-
corded approval; )

(c) the number of proposals still
pending for approval: and

(d) the time by which these are
likely to be cleared?

THE MINISTER OF STATE IN THE
MINISTRY OF NON-CONVENTIONAL
ENERGY SOURCES AND MINISTER OF
STATE IN THE MINISTRY OF AGRICUL-
TURE (SHRI S. KRISHNA KUMAR) : (a)
In addition to the on-going extension
programmes on Biogas, Improved Chulha
and Solar Cookers, 12 numbers of pro-
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posals were received from the Govern-
ment of Kerala for installation of Wind
Power demonstration projects, Small
Hydro Power Projects, Biomass gasifier
systems, Solar thermal systems, Solar
Photovoltaic systems and Urjagram &

‘district level energy planning projccis

during 1993-94.

(b) to (d) Seven Proposals for the
installation of various non-conventional
energy systems have been sanctioned
during 1993-94. A part of the Biomass
gasifier proposal consisting of three sys-

. tems has been sanctioned. Two Urjagram

proposals have been cleared and formal
approval is pending for want of certain
clarifications from the State Government
Nodal Agency. Two proposals on Small
Hydro Power were received recently and
further documents are awaited before
they can be considered.

Bio-Gas Smokless Chulhas

6242. SHRI A. VENKATESH NAIK
: Will the PRIME MINISTER be pleased
to state :

(a) the number of bio-gas plants
and smokeless chulhas set up in the
States of Andhra Pradesh and Karnatdka
during the last three years, district wise:
and

" (b) the amount of subsidy/grants-in-
aid given for setting up of biogas plants
and smokeless chulhas and the details of
the procedures for granting subsidy/grant
in aid to them?

THE MINISTER OF STATE IN THE
MINISTRY OF NON-CONVENTIONAL
ENERGY SOURCES AND MINISTER OF
STATE IN THE MINISTRY OF AGRICUL-
TURE (SHR! S. KRISHNA KUMAR) : (a)
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District-wise number of family type biogas
‘plants and Improved Chulhas installed
under National Project on Biogas Devel-
opment and National Programme on
Improved Chulhas in the States of
Andhra Pradesh and Karnataka respec-
tively during 1990-91. 1991-92 and 1992-
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93 are given in Statements-l and Il

(b) Funds released to the State of
Andhra Pradesh and Karnataka towards
subsidy and other financial incentives tor
biogas plants and improved chulhas
during the above years is given as un
der :-

(Rs. in crores)

States Funds released for
Family type Improved Chulha
Biogas Plants
Andhra Pradesh 8.41 3.29
Karnataka ) 4.35 2.72

Under the above programmes
funds are released in advance to the
State Government nodal departments/
agencies in two instalments based on the
annual target finahsed for each State/UT

physical progress during the year and
status of settlement of Accounts for pre-
vious years. Final Settlement of ad-
vances s made on submission of
utilisation certificates and statements of
expenditure by the States/U.T.
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